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\ High Court” Establishment - filing up of vacancy in the category of

%\ v'Atten}jgr Gré’de | - orders issued.

] o

Sri.Ghanshyam Kumar, Attender Gr.ll, High Court in the scale of pay of
T 17500-39500 is promoted as Attender Gr.l in the scale of pay of ¥18000-41500
retrospectively with effect from 01/06/17 vice Sri.M.P.Aravindakshan,
Attender Grade 1, High Court retired on superannuation on 31.05.2017 A.N..

(By Order)

V.Sudhakaran
Assistant Registrar (Higher Grade)

To
The person concerned.
The Joint Registrars, High Court.
The Deputy Registrar concerned, High Court.
The Finance Officer, High Court.
The Private Secretary to the Chief Justice, High Court.
The Assistant Registrar concerned and Chief Librarian, High Court
The Section Head concerned.
The Confidential Assistants to the Registrars, High Court
The G (Accounts-Il & 1il) Sections, High Court.
The Finance Wing, High Court
ﬁ(g IT Section, High Court (For publishing in the High Court website)
The A4 Seat, High Court.
The Administrative Records Section, High Court.
The File. '




